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2, 19-6-8B, Mr, Ashok Mishra, learned Addl.,
Standing Counsel (CENTRA ) prays for time to file
counter within three wecks, #As agreed to by the
counsel for both the sides, this case is fixed
to 10th July, 1989 for hearing. Counter, if any,
be filed in the meanwhile, Stay is t o continue
till 12th July, 1989,
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